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~A"ON (SRltI YOCfBNDltA 
MAK.WANA).: <a> and (b). The authentic 
fiaures of imports or pesticides during the 
".t ':tbree""rs .arc Dot available •. How .. 
ever, tb.e . information tbat 'has become avail
aOle;. reveals $bat tbe imports willi 1983-
8'4 . were ab&Nt 18 .per cent more than thole 
in 1982.83 wbiJI io 1~984·8S, tbey were 
about 23 per cent more than those in the 
pre'9iouI ".r. 

, ~) Yes, Sir. 'Tkae Ue likely to be 'set 
up (turing ,tile Seventh five .Y~ar Plaa ,mail'lly 
ill tho "States of MabarUbtra, Oujara1., U .P .• 
Punjab, Kefala, Madbya Pradesh, Bihar' and 
Andbra Pradesh, out of the approvals given, 
two pr~:dects are likely to . be implemented 
during the Seventh :Five Year Plan. 

C .. tractl .. of Hoa ... for JudIe.s 
rural workers 

(c) According to the available informa
tion~ the value of pesticides imported during 
the years 1982-83 to 1984-85 was as 
follows : 

1982-83 

1983·84 

1984-85 

YalU4 of Imports 
(Ra. in crores) 

21.14 

27.72 

29.96 

As already montionld jn reply to parts (a) 
aDd (b) above, DO authentic fiaures are avail .. 
abJe. Similarly. precise pesticide-wise in
fonnadOll ,is not available. 

(4) The. available information slaows that 
imports ,duriu. ,the past throe )'Ca1'J were bet
ween S per cent to 7 per cent of the total 
consumption of pesticides in the country. 
This quantum is not much, looking to the 
fact that many of tbe pesticides are not yet 
produced in tbe country. However, with 
a view to encourage the indjgenous produc
tion, the import policy is 80 formulated that, 
in cases, where tbe indiaenous production is 
sufficient to meet tbe domestic demand or 
where tbe indiaeoous production is likel; to 
come llP. restricted imports should be 
allowed, wherever J;l,ecessary. However, 
where the domestic production is either not 
there at present or is not sufficient to meet 
the demand, the Import Policy is a littl<, 
more liberal. While layiol down tbe Policy, 
the fact tbat tl10 alternatives/substitutes for 
a panicutar product ,may be available in tbe 
eountry t is also taken ioto account. It is the 
Government Policy to encourage the indile. 
nous production of pestlcides.,.and to reduce 
tbe de~ on l,imPOJ:t" to th. 'aaximUDl 
extent p08llble. 

8017. SaRI V. TULSIRAM: Will the 
Minister of URBAN DEVEWPMENT be 
pleased to state : 

<a) whether it is a fact that Tamil Nadu 
was far behind in the construction of houses 
for land lese rural workers under the 20·point 
Programme during the Sixth Five Year Plan; 

(b) if 10, tbe comparative figures of 
houses built, State-wise for landless rural 
workers durios tbe Sixth Five Year Plan; 
and 

(c) how much more amount Government 
are going to prov,ide/allocate to the States 
for tbe purpose duri08 tbe ,Seventh Five Year 
Plan? 

THB MINISTER OF STATE IN THE 
MINIStRY OF UR.BAN DEVELOPMENT 
(SDRI DALBllt SINGH): (a) and (b). 
Housing, beilll a State subject, all the social 
bousio& schemes including the scheme of the 
allotment of house sites-cum-construction 
assistance to rural landless workers, which 
forms part of the, 20,-JOint Programme, are 
implemented by the State Governments/ 
Uflion Territories. A statement indicating 
State/UT-wise' achievement of tbe s~heme of 
construction assistance during Sixth Five Year 
Plan is annexed. 

(0) Tbe Seventh Five Year Plan envis
Ips a total provision of Rs. 541 crores Jor 
coAStructioQ; aulatallCO for. tbe rural landlC$s 
worker •• 



StlliHmenl IhDwJng thl acJdev~ffUfIIt'.I. 
resptCl Q,I t:p1l8Jrllt!llon ·Q68lstQfJCI ,{)I 

the various Stale Govtrnme"ts durlnl 
til' Sixth Five Year Plan. 

S,.No. States 

1. Andhra Pradesh 

2. Assam 
3. Bihar 

4. Gujarat 

5. Haryana 

6. Himachal Pradesh 

7. Jammu & Kashmir 

8. Karnataka 

9. Kerala 
] O. Madhya Pradesh 

11. Maharashtra 

12. Orissa 

13. Punjab 

14. Rajasthan 

15. Sikkim 

16. Tamil Nadu 

17. Tripura 

18. Uttar Pradesh 

19. West Bengal 

U.Ts. 

1. A&N Island 
2. Dadra & Nagar Haveli 
3. Delhi 

4. Ooa, Daman & Diu 

5. Lakshdwecp 

6. Pondicherry 

Achievements 

5,27.318 

56,713 
40,777 

1,68.010 

10,563 

747 

2,174 

2,92.568 

10.102 
1,92,711 

1,36,358 

16,396 
27,863 

1,22.634 

60· 
1.59,900 

16,59,7 

59,055 

57,658. 

J~f)20 

955 

2,699 

1,121 

••• 
9.520 

·Sikkim has taken construction assistance 
1984"85. Their target is 60 families. 

NOTE: Scheme is Dot in operation in 
Manipuf, Meghataya, Nagaland. 
Sik'kim and Union Territories or 
Arunachal Pradesh, Lakabdweep and 
Mi~ram and prOlra~me in Cbandi
sarh was not .i.nii~ot. 

,I.r ... ".l 

Suppl, of drl_ttl. water throaah ladl,.';' 

~"I C_I." R.~ 

,801.8. $I!II.I VJlU)HI "QiANPER 
JAI.N : Will tbe MiQ~r of AQ&lCUL~ 
TORS :be" ple8~ ,to .,.t •• : 

(a) whether Indira Gandbi CauJ is the 
only permanent solution to end the drip kina 
water shortaae in desert areas of Rajastball; 

(b) if so, the steps proposed to be t~en 
by the Stat~ GovernlllcDt with·· t~e cooper.· 
ration/assistance of Central OoverDm~nt in 
tbis regard during the Seventh Five Year 
Plan; and 

(c) the provision made by Centre .nd 
State Oovemment for this purpose, separa
tely'1 

THE MINISTER OF AORIClJL'I'l1RE 
(S. BUTA SINGH) : (a) Schemes for. provi
ding drinking water are formulated and im
plemented by the S.ates and, are based OD 

ground water. surface water including canal 
water, and otber lour~s. Water from the 
Indirs Gandhi Canal would also be util~4 
for providing drinking water facilities in 
Rajasthan. The revised Stage 11 Project of 
the Indira Gandhi Nabar provides for supply 
of 0.65 million acre feet of water for drin
king and industrial J)urposes in the district. 
of Cburu, Nalaur, Jodhpur, Barmer, 
Jaisalmer, Bikaner and Sripnganqer. 

. (b) and (c). Durin, the Sevetlth Plan an 
outlay of Rs. 400 crores bas been approved 
fQr, the Iudira Gandhi Nabar Project. The 
approvod outlays for tho SevcQth Plan (or 
tbe State., Rural 'W~ter Supply Sector unpcr 
the Minimum Needs Prolramme is Rs. ISO 
crores. Under, the. Central $c~tor AQOeleJ'4lted 
Rural Water SuppJy PrOlr8~mo, Central 
.Isistan~ of RI. 27.3,2 crores was re1.ea~ 
to the State during 19$5 .. 86 aad Central 
assistance of Rs •. 21.22 crores is proposed for 
1986-87. 

(Bntl"h] 

R ...... I Grid of Weeas11q 

8019 .•. SHRlMAtl D,. K. THARADBVl: 
WiU ~ ~in~ter of INf.ORMATION ANt> 
BllOAJ)CASnNG be p1ea"d 10 stato ; 




